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Minister of FOOD AND CIVJL SUPPLJES be pleased to state : not so far taken effective steps to shift its off ices from rent�d buildings to lessen the • burden on exchequer ? (a) since when the var ious offices of his Ministry/subordinate offices are in  r ented buildings in Delh i ;  
(b) names o f  each office and the montbly rent of each bui ld ing occupied by these offices ; 
(c) total rent paid in respect of each building s ince the day of hir ing of each bui l ding t i l l  29 February, 1 984; 
(d) wbethe'r it is a fact that Government are not interested to shift its offices from rented buildings to Government bu i ld ings; i f  so, the reasons therefore� and 
(e) the reasons that Government have 

THE DEPUTY MINISTER IN THE DEPARTMENT OF ELECTRONICS AND IN THE MINISTRY OF FOOD AND 
ClVIL SUPPLIES : (DR. M.S. SANJEEVI RAO) : (a) to (c) A statement i ts attached. 

(d) and (e) only to offices are at present located i n  rented premises. As a result of� the efforts made, one of them, namely, the Directorate of Yanaspati ,  Vegetable Oil and fats has been allotted Government accom­modation recenlty. Efforts to find Govern­ment  accommodation for the other office are continuing. 
STATEMENT 

STATEMENT SHOWING THE DETAILS OF RENTED BUILDINGS 
S. No. Name of Office Date of taking on rent 

Monthly rent Total rent Paid s ince date of h iring upto 29th February, 1 984. 
I. Directorate of Vana�pati ,  Vegetable Oils and Fats . (Attached office). 

l st November, 1 977 (i) Rs. 29,32 1 .55  Per month (upto 3 l -10-82) Rs. 22,27,3.52.20 (ii ) Rs. 32,253 ,  70 P. M. (from 1 . 1 1 .82 onwards). 
2 .  Community Canning and Preservat ion Centre, 1 st December, 1 971 Rs. 460/- Rs. 67,620.00 

CC Colony. Delhi .  (Subordinate office). 
Report of Central Team on Damage Caused Ry River Vanasdbara In Koraput Orissa 

8423 . SHRI GIRIDHAR GOMANGO : Wil l  the Minister of AG RI CULTURE be pleased to state : 
(a) the report submitted by the Central Team after v isit of damaged· areas of the river Vansadhara in Koraput Distr ict of Orissa in the year 1980 and details thereof; 

(b) the assessment of damages submitted by Government of Orissa to his Ministry; 
(c) the assistance asked for b.) Govern­ment of Orissa and assistance approved by bis Minist1y aq4 r�lC?.tsed; 

( d) total money spent by Goverment of Orissa in Gunupur Sub-division of Koraput district, 
(e) the funds placed at the disposal, department-wise and the works taken up by the departments; 

(f) whether i t  i s  a fact that the required money has been sanctioned by Centre for 
r1ood damage works; and 

(g) whether most . of the flood damage works in that district are yet to be completed 
io1ull 1 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI YOGENDRA MAKWANA) : (a) to (c) 



147 Written Answers APRl L 23, 1 984 Wri Hen Answers 148 

The extent of damage as reported in  the 
Memorandum by the State Government is as 
under :-

(i) No. of districts affected : 1 0  

(ii) Population affected : 26.39 lakhs 

(ii i) Cropped area affected  : 3.55 lakh ha . 

(iv) No. of houses damaged : 1 63526 
(v) No. of human l i\ies lost : 73 
(vi )  No. of cattle heads lost : 8280 

Based on the Memorandum received 
from the Government of  Orissa seeking 
Central Assistance of Rs. 1 1 2 .30 crores and 
the report of the Central Team and recom­
mendations made thereon by High level 
Committee on Rel ief, the Government of 
India sanctioned a cei l ing of ass i s tance of 
Rs. 42.89 crores for rel ief and rehabi l i t a t ion 
of the affected persons and repair and res­
toration of publ ic propert ies damaged by 
floods during 1 980-8 1 .  

(d) and (e) Informat ion i s  being collec­
ted from the Statl; Governmen t  and wil l  be 
laid on the Table of the House on receipt .  

(f) The cei1 ing of Central assistance of 
Rs. 42. 89 crores were sanct ioned inter- a l ia  
for rl:pairs to f lood damaged works. 

(g) Information is be ing co l lected from 
the State Government and wit\ be la id  on 
the Table of the House on receipt . 

Extraction of Edible Oil from Rice llran 

8424. SH.RT NA VIN RA VANl : Wil l  
the Minister of FOOD AND ClVIL SU PP­
LIES be pleased to state : 

(a) whether i t  is a fact that Ind ia has not 
so far developed the technology to extract 
edible o i l  from r ice bran ;  

(b) i f  so ,  the steps so for ta ken in t his 
regard; 

(c) whether it is a fact that such techno­
logy i readily avai lable in Japan; and 

(d) if o, what ste ps arc being taken 
.to  get the technology from Japan to extract 
oil from rice bran to solve the problem of 
edible oil in the countty ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS AND 
l THE MINISTRY OF FOOD AND 

CIVIL SUPPLIES (DR. M .S. SANJEEVI 
RAO) : (a) Technology for extraction of 
edible o i l  from Rice Bran is ava i lable in India 
provided quality rice bran with l ow FEA 
content is avai lable. However, technology 
for upgrading non-edible o i l  t o  ed ible grade 
oi l is yet to be devel oped. 

(b) Act ion is being taken for installa­
t i on of stabi l isers to get qua l ity bran suitable 
for producti n of ed ible grade rice bran o il. 
Further, uni ts based on imported technology 
for physical as wel l  as miscel1a refin ing are 
being al lowed to be set up so as to enable 
upgradat ion of no;i-ed ible grade oi} to edible grade o i l .  

(c) Yes, Sjr .  · 

(d) M/s .  Foods. Fat and Fert i l isers, 
an exis t ing oil manufactur ing unit , ha been 
permit ted by the Governm nt t o  manufac­
rure ' ed i ble r ice bran o i l  plant' in col labora­
t ion with Japan.  

Los · To Crop Due to Inferi or Qual i ty  
Of Pesticides 

8425. SHRI NAVIN RAVAN l : Wi l l  
the M i nistrr o f  AGRICULTURE be pleased 
t o  state : 

(a) whether i t  i a fact that agr i­
culr ura1 produc t ion suffered due to  supply of 
infer ior qual ity of pest ici de j f  so, the names 
of crops suffered during the year 1 983-84 
an<.I the c · t imnted loss su ffered by farmers; 

(b) the details of the central assistance 
rendered to the concerned States to compen­
sate the farmers dur ing the y ar  1983- 4; 

(c) who i s  re.sp n ib1e for the supply of 
i nferior qua l ity of pest icides and the action 
taken against them; and 

(d) what steps arc be ing taken to ensure 
t he qual i ty of pest icides before it is  supplied 
t o  farmers or agencies through which i t  i s  
being suppl ied ? 

THE MINISTER OF STATE IN THE 
MlN lSTRY OF AG R I CULTURE (SHRI 
YOGENDRA MAKWANA) : (a) The 
Government polic ies are already d i rected 
towards ensuring qual ity control o f  pestici­
des. Adequate measures have been taken i n  
this d irect ion. However, there have' been a 
few stray reports about supply of pesticide 
or inferior qual ity in ·crtain sma l l  areas of 
r he country . There are, however, no eo11fir­
med reports about any loss to tbe crops due 
to supply of jnferior quality of pe t icides. 
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